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To,

1) Shri. Narendra ji Modi,
Hon'ble Prime Minister of India,
Government of India
NEW DELHI- 110 001

2) Smt. Nirmala Sitharaman :
Hon'ble Minister for Finance; and Corporate Affairs,
Government of India -y
A-Wing. Shastri Bhawan, —
Rajendra Prasad Road, ai'.,‘_‘_',.n i \
NEW DELHI- 110 001 ~r—

3) Bhri. Nitin ji Gadkard,
Hon’ble Minister for Road Transport & Highways of India and
Shipping Ministry of Micro, Small and Medigm Enterprises in the
Government of India
2, Motilal Nehru Place,

In front of Lal bahadur Shastri Smarak,
Akbar Road, New Delhi - 110001

4) Shri. Ajitdada Pawar
Hon’ble Finance Minister of Maharashtra
ath Floor, Main Building Mantralaya, Mumbai-400032
Office Ph; 02222843657, 22843647

5) The Prinecipal Secretary Revenue & Finance
Ministry of Finance
North Block, New Delhi - 110001

: d__.-“' i~ ""‘u'-j'
6) The Commissioner of State GST, S e
8tk Floor Vikrikar Bhavan, i (j;'fﬂ'-:'
Mumbai - 400010, Maharashira s/ G P
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Ashwin Prakash Mehadin Ramawaitar Todks
Erasidant Hon. Secrotmry
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7) The President,
GST Bar Association,
State GST Bhavan, Telengkhedi Road,
Civil Lines, Nagpur - 440001

B) The President,
GST Practitioners Association of Maharashtra,
8 & 9, Mazgaon Tower,
21, Mhatar, Pakhadi Road, Mazgaoh, .
Mumbai — 400010

9) The Chief Commissioner of CG \
Nagpur Zone, N~
-~

Nagpur,

10) The Principal Commissloner of CGST
Nagpur - 1,
Nagpur.

11) The Principal Commissioner of CGST
Nagpur - II,
Nagpur,

12) The Jt. Commissioner, BGST Nagpur
G3T, Telengkhedi Road,
Civil Lines, Nagpur - 440001

13) The Secretary
GST Council,
5" Floor, Tower I,

Jeevan Bhuti Building, Janpath Road,
Connaught Place, New Delhi - 110001,

Apex Body of .1Ir loi Traders of Didarbba Region nf’ Maharashtra”
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Ashwin Prakash Mehadia Ramawatar Tokla
Eregident Hon. Secretory
Ph.: 9TEREGEI2E Ph.: 8325504268

Sub.: Representation on increase in GST on ile & footwear.

Hon'ble Sir,

Nag Vidarbha Chamber of Commerce (NVCC)} Established in

1944, is Apex Trade Association of 13 lac traders of various trade, commerce

& industry and their association's from Vidarbha region, with mission &

vision of - 2

* To promofe, support. or defend constititionally the legislation or other action,
either lemslafive or executive iy the ﬁﬂéﬂ;ﬂf Central Covermmment, Railwoys, Local
Authority or any other authorities affesting or likely to gifect the trade & commarre

actily in the region directly L

*  Toconséder, orginate and a E% e

Thus NVCC is insu'u.m:nté!-ﬁ:_addmssing the needs of business
community from the region and operate as a bridge between the Central,
State & Local Government and business community, o as to balance the
interest of both sides.

Goods and Services Tax (GST) is a land mark legislation brought into
force under your able leadership 1o make India a commen market by “One
Nation - One Tax" theory, The noble intention of the law is to do away with
multiple taxation under indirect tax and to remove the cascading effect of
taxation. The implementation of GST has been welcomed open heartily by all
trade bodies, traders, manufacturers, service providers and all.

We are harshly disappointed with the Notification No. 14 issued on
18.11.2021 which has increased GST on textile and footwear items
from 5% to 12% on following grounds:

1. Text st contributor DP

After agriculture, textile industry is the biggest contributor to the GDP
of the nation and also generates |argest employment to the youth of
the nation, Increasing GST on textile sector from 5% tw 12% wold
badly impact the sector and would add to inflation

sudden  hike in  GST rates we : :

ary situation. The
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immediately. Likewise, hike in GST rate on footwears would also make
it costly and out of reach of common man,

2. Boost to Parallel economy:

There was no indirect tax on cloth.and textile material for years
together however after lot of protest end resistance GST WaS
introduced at 5%. The industry took few vears to absorb this tax
impact of GST and suddenly the govt: has increased the tax rate from
5% to 12%. This would lead to generation of paralle] CCONOMmy as most
players would prefer to remain ‘out of formal ccoromy to aveid
taxation and its implications, Bower tax rate always is a acceptable

NAG - VIDARBHA CHAMBER OF GGMMEHGE

norms and even in foreign cotuntries.the tax rate is lowest on textile

items, i W

3. Textile is a basic necessity and increased tax rate would be
inflationary;

ROTI, KAPDA, MAKAAN are the basic necessity of common mand 8 if
Kapda {textile) is made costlier by inerease in tax rate it would become
difficult for commen man to buy it. Further, the increase in pricing of
goods would lead to inflationary pressure on the economy. It would

also make the export from India unattractive and thus overall it is niot
in the interest of economy:,

4. Issue of inverted tax structure;

The premise ‘behind increase in tax rate as given by the
government is that the input is taxable at higher G3T rate and the
output is taxable at lower GST rate and hence to do away this
anomaly the tax rate has been increased, However, this is not the
correct way of handling the situation. Even if there is an anomaly
in tax rate on input and output, the manufacturer i.e the textile
mills can claim GST refund from the government to get the
accumulated input tax credit and hence would get bencfited by the
govi '

5. Taking away the benefit of PLI Scheme;
~ The govt. to boost the textile sector has announced Production

spme time this increase in

Linked Incentive scheme (Pl -
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GST rate would nullify the benefit of PLI Scheme to the mills, Thus,
the intention of the govi. to boost lextile sector in wake of severe
competition from Bangladesh, Vietnam etc. would get seversly
impacted and this hike in tax rate would get wiped off. Already, the
textile sector is facing huge impact of economic slowdown due to
pandemic and this increase in tax rate would be a final blow to the
sector,

We are very much hopeful and confident that the govt. in the interest
of the sector and society at large would take back the decision of hike

in GST rate from 5% to 12% ud‘ normalise the GST on textile
and footwear back to 5% ,-*

We hope that the issue hiﬁhl t Wi draw your urgent attention
and your timely intervention wo hetp the trade and industry to focus on

doing business and taking [ndian economy te a 5 trillion economy.

We are quite hopeful of positive outcome on this representation.

L :
CA. Ritesh Mchia Ramawtar Totla
{Pre | EE-Convenor [Becrelary]
Indirect Tax Commities]
M. BTERED0326 M. SE224TET44 M. OAEE04266

Fipex Body of 15 Lac Trodera of Oidarbha Region of Mahorashtra”






